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Jr. V.K. Koli 
Dist. Departmental Drarich 
Post Office, Village Kana Talav 
Ta]-. Savarkundla Bhavnagar Dist. 	 Applicant. 

Advocate 	iir. K.K. Shah 

Vers us 

1.nion of India 
Notice to be served 
through the Secretary 
Deptt. of Talecomrciunicctions, 
New Delhi 

Senior Superintendent of Post Office 
l3havnagar Division, Ehavn:gar. 

Sub Division Insector, Post Office 
savarkundla. 	 Resondents. 

Advocate 	Mr.Akil Kureshi 

ORAL JU1)LMSNT 

In 

o.. 709 of 1993 	 Date :- 5.4.1994. 

Per Hon'bie Shri N.3. Patel 	Vice Chairman. 

Rejoinder filed by Mr. K.K. 3hch taken on record. After 

discussion at the DrjMr. K.K. Shah seeks permission to withdraw the 

O.A. Permission granted. O-A 0  stands disposed of as withdrawn.No order 

as to costs. 
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(N.B. Aatel) 
Member 6,PO 
	

Vice Chairman 


